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 Fourteenth  Loksabha

 Session  :  5

 Date  :  30-08-2005

 Participants  :  Shivanna  Shri  M

 an>

 Title  :  Need  to  construct  over  bridge  at  T.Narasipura,  Karnataka.

 SHRI  M.  SHIVANNA :  Sir,  thank  you  very  much  for  giving  me  this  very  good

 opportunity.  In  my  constituency,  Chamrajanagar,  there  is  a  river  called  Kabini  which  is  a

 tributary  of  Cauvery.  On  this  river,  there  is  one  bridge  which  was  constructed  at  the  time

 of  Britishers.  That  bridge  15  very  weak.  Two  National  Highways,  N.H.  209  and  N.H.  212,

 pass  through  that  bridge.  There  are  so  many  vehicles  that  are  passing  through  the  bridge.
 It  is  a  very  old  bridge.

 I  would  request  that  the  Government  of  India  and  the  State  Government  must  take

 up  this  one  immediately.

 MR.  SPEAKER :  It  is  on  record  today.

 SHRI  M.  SHIVANNA  :  Thank  you  very  much,  Sir,  for  giving  me  the  opportunity.

 MR.  SPEAKER :  Shri  Ram  Kripal  Yadav,  your  notice  is  very  vague.  It  relates  to  the  State

 Government.  Therefore,  it  cannot  be  allowed.  You  have  raised  a  law  and  order  issue  of  the

 State.

 Excepting  those  notices  which  I  could  not  admit  under  the  rules,  I  have  allowed

 today  every  hon.  Member.  In  total,  I  have  allowed  56  hon.  Members.  His  matter  is  not

 admissible.  I  am  sorry.  It  is  a  State  matter  and  not  admissible.

 ।  think  I  am  at  least  entitled  to  a  little  ‘thank  you’  from  all  of  you.

 Interruptions)

 MR.  SPEAKER  :  Shri  Hansraj  G.  Ahir  to  speak  now.

 Interruptions)
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 श्री  राम  कृपाल  यादव  (पटना)  :  अध्यक्ष  महोदय,  आपने  मेरा  नाम  पुकारा  था।  मैं  खड़ा  हूं।

 अध्यक्ष  महोदय  :  मैंने  आपको  नॉनएडमिसिबिलिटी  के  लिए  कहा  था  कि  आपका  नोटिस  स्वीकार  नहीं  किया  गया  है।

 13.04  hrs.

 श्री  राम  कृपाल  यादव  :  उपाध्यक्ष  महोदय,  मैं  कहना  चाहता  हूं  कि  (व्यवधान)

 MR.  DEPUTY-SPEAKER :  It  is  not  going  to  be  recorded.  That  has  not  been  allowed  and

 that  will  not  be  recorded.

 (Interruptions)*

 MR.  DEPUTY-SPEAKER :  That  is  not  going  on  record.  That  has  not  been  allowed.

 Interruptions)

 उपाध्यक्ष  महोदय  :  राम  कृपाल  जी,  रिकार्ड  में  कुछ  नहीं  जा  रहा  है।

 (व्यवधान)

 MR.  DEPUTY-SPEAKER:  I  have  expunged  that.  That  is  not  going  to  be  recorded.

 Interruptions)
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